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7O6. Shri D. C. Sharma: WUl the
Minister of Home ASain be pleased 
to state :

(a) the number of Scheduled Castes 
candidates who appeared in the Indian 
Administrative Service  examinations 
held in India since 1952;

(b) the number of those who quali
fied; and

■ (c) the number of those who were 
appointed 7

The Minister in the Minirtiy of 
Home Affaira (Shri Datar):—

(•)

(b)

(c)

Tear Number

1952  .. 23

1953  .. 27

1954  .. 30

1955  .. 53

1952  .• ,,
1953  .. .,

1954  .. ,,

1955  .. 1

1952  .. • •

1953  .. ..
1954  .. ,.
1955  .. Appointments 

to be made.

h  Quta  inar

707. Shri D. C. Sharma: Will the 
Minister of Education be pleased to 
state the amount spent on the main
tenance of the Qutab Minar during 
the three years ending 1955?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. 
Das): The amount spent on the main
tenance of the Qutab Minar group of 
monuments during  the three years 
ending 1955 is as follows:

Rs.  As. Ps.

1952-53 6,407  3  0

1953-54 11,474  13  9

1954-55 7,871  2  0

ncom - ax rr ars

708. Shri Ibraliim: Will the Minis
ter of Finance be pleased to state:

(a) the total amount of arrears of 
income-tax and super-tax collections 
standing unrealised on 31st March. 
1956;

(b) whether any amount was writ
ten off during 1955-56; and

(c) if so, how much ?
/

The Minister of Revenue and Civil 
Expoiditure (Shri M. C. Shah): (a) to
(c). The information called for duly 
verified will not be available till about 
the end of October. 1956. It will be 
placed on the table ot the House 
when available.




